
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

 DAILY CAUSE LIST DATED 03.04.2023 (MONDAY) 
CHENNAI BENCH (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Ms. Shreesha Merla, 

Member (Technical) 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 85/2023 
For Condone Delay 
IA No. 307/2023 
For Exemption 
IA No. 308/2023 
Leave to file 
IA No. 306/2023 
For Stay 
IA No. 305/2023 
 

M/s.  Orissa Stevedores 
Limited 
Vs 
SICAL Logistics Pvt. Ltd. 

M/s RSA Law 

Consultants 

Mr. Rajnish 

Sinha 

 

2 Comp App (AT) (CH) 
(Ins) No. 86/2023 
For Condone Delay 
IA No. 314/2023 

Regen Powertech Pvt. 
Ltd. 
Vs 
Regen Infrastructure and 
Service Pvt. Ltd. & 7 Ors. 

 

Mr. B Thilak 

Narayanan 

 

 

For Defects/Rectification 

S.No. EFiling No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

3 9805118/01518/2022 

(Diary No.924/2022) 
Lammetz 

Industrienadel Gmbh 

Vs 

Altek Beissel Needles 

Ltd 

 

Ms. Lira 

Goswami 

 

4 9805118/02113/2022 

(Diary No.957/2022) 
Panchapakesan 

Swaminathan 

Vs 

Mr.R.Raghavendran 

 

Mr. Sandeep 

Kumar 

 

 

 

 

 



For Hearing 

S.No. Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

5 Comp App (AT) (CH) 

(Ins) No. 387/2022  

For Urgent Hearing 

IA No. 922/2022 

For Stay 

IA No. 921/2022  

Adv Hg 
IA No. 201/2023 
 

Mr VVV Satyanarayana 

Rao  

Vs  

India Infrastructure 

Finance Company Ltd.& 

2 Ors 

Mr. Yogesh Jagia Mr. Amir Bavani - 

R1  

M/s. Khaitan- R2 
& R3 

 
 

For Admission (After Notice) 
 

S.No Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

6 Comp App (AT) (CH) 

(Ins) No. 56/2023 

Additional docs 

IA No. 197/2023 

For Stay 

IA No. 198/2023 

For Directions 

IA No. 237/2023 

 

R. Ramachandran 

Vs 

Mahindra World City 
Developers Ltd. & Anr. 

Mr. Pawan 
Jhabakh 

Mr. TK Bhaskar 

Ms. D Pavithra- 
R2 

7 Comp App (AT) (CH) 

(Ins) No. 16/2022  

For Condone Delay 

IA No. 35/2022 

To dispense with 

IA No. 34/2022 

  

The Kerala State 

Electricity Board Ltd Vs  

Shri. Kumar Rajan RP 

& 2 Ors  

 

WITH 

Mr. KR. Harin  

Mr. S. Satish 

Mr. Vinod PV- R1  

Mr. Shivshankar 

R Panicker- R2 & 

R3 

8 Comp App (AT) (CH) 

(Ins) No. 20/2022  

For Condone Delay 

IA No.  41/2022 

To dispense with 

IA No. 40/2022 

  

The Kerala State 

Electricity Board Ltd & 

Anr  

Vs  

Merchem Limited  

 

WITH 

Mr. KR. Harin  

Mr. S. Satish 

M/s Ravi 

Rajagopalan & 

Asociates 

9 Comp App (AT) (CH) 

(Ins) No. 31/2022  

For Condone Delay 

IA No. 61/2022 

Leave to file 

IA No. 62/2022  

To dispense with 

IA No. 63/2022 

 

The Kerala States 

Electricity Board Ltd Vs  

PVS Memorial Hospital 

Pvt Ltd & Anr. 

 

Mr. KR. Harin 

Mr. S. Satish 

Mr. Bijoy P 

Pulipra- R1  

Mr. Pradeep Joy- 

R2 



10 Comp App (AT) (CH) 

(Ins) No. 07/2023 

For Stay  

IA No. 45/2023 

Mayuras Industrial 

Services 

Vs  

S R Shriraam Shekher 
& Anr 
 

Mr. P 

Ulaganathan, 

Mr. AG 
Sathyanarayana 

Mr. C 
Seethapathy 

11 Comp. App (AT) 

(CH) (Ins) No. 

173/2022  

For Stay 

IA No. 397/2022 
 

Mohd. Arif Imtiyaz 

Vs  

Shri Uday Gopichand 

Sanghi & 2 Ors 

 

Mr. Raja Shekar 
Rao Salvaji 

M/s Surana & 
Surana- R2 

12 Comp App (AT) (CH) 

(Ins) No. 380/2022  

For Stay 

IA No. 897/2022 

M/s Corporation 

Transstroy OJSC  

Vs  

Dr. G.V. Narasimha Rao 

& Anr  

 

WITH 

Mr. Raja Shekar 
Rao Salvaji 

Mr. Pradeep Joy- 
R1 
Ms. Harshini 
Jhothiraman- R2 

13 Comp App (AT) (CH) 

(Ins) No. 398/2022  

For Stay 

IA No. 948/2022 

For Dispense with 

IA No. 949/2022 

Leave to file 

IA No. 950/2022 
 

M/s Corporation 

Transstroy OJSC  

Vs  

Dr. G.V. Narasimha Rao 

& Anr 

 

Mr. Bikki 
Raveendra 
Babu 

Mr. Pradeep Joy- 

R1  

Ms. Harshini 

Jhothiraman- R2 

14 Comp App (AT) (CH) 

(Ins) No. 43/2023 

For Stay 

IA No. 157/2023 

Lingamaneni 

Landmarks Developers 

Pvt. Ltd. 

Vs 

Sanjay Kumar Mishra 

 

Mr. A Murali M/s Samvad 

Partners 

Ms. Poornima 

Hatti- R1 

Mr. Edward 

James- R2 

 

 For Hearing 

S.No Case No. Name of the Parties Counsel for  

Appellants 

Counsel for 

Respondents 

15 TA (AT)No.6/2022 (CA 
(AT) No. 361/2018) 

Mr O. Arumugasamy  

Vs 

M/s T.R Mills Pvt. 

Ltd. 

 

WITH 

Mr. Naman 
Jhabakh 

Mr. D 

Basavarajappa  

Mr. 

Praveenkumar- 

R10 

 

16 TA (AT) No.12/2022 (CA 
(AT) No. 259/2018) 

M/s Chandra 

Spinning & Weaving 

Mills Pvt. Ltd. 

Vs 

Smt.M. Leela 

 

  



WITH 

17 TA (AT) 13/2022  

(CA (AT) No. 258/2018) 

M/s Chandra 

Spinning & Weaving 

Mills Pvt. Ltd. 

Vs  

Smt.M. Leela  

 

 

WITH 

Mr. Rahul 
Balakrishnan 

Mr. 

Praveenkumar- 

R9 -R10 

 

18 TA (AT)No.16/2022 (CA 
(AT) No. 310/2018) 

Mr. M. Nagaraj  

VS  

Smt M. Leela  

 

WITH 

Mr. Naman 
Jhabakh 

Mr. Rahul 

Balakrishnan- R6 

19 TA (AT)No.19/2022 (CA 
(AT) No. 360/2018) 

M/s Chandra 

Spinning & Weaving 

Mills Pvt. Ltd. 

Vs 

Smt M. Leela  

 

WITH 
 

Mr. Rahul 
Balakrishnan 

 

20 TA (AT) No.21/2022 (CA 
(AT) No. 277/2018) 

M.S Nagarathna  

VS  

Leela Madhusudan  

 

WITH 

Mr. Naman 
Jhabakh 

 

21 TA (AT) No.23/2022 (CA 

(AT) No. 309/2018) 

 

T.R.Mills Pvt  

VS  

Smt M. Leela 
 

Mr. Naman 
Jhabakh 

Mr. Rahul 
Balakrishnan- 
R7-R9 

22 TA (AT) No. 190/2021  

(Comp App (AT) (Ins) 
916/2019) 

M/s Actioncor 

Consultant Ltd  

Vs  

M/s Viprah 

Technologies Ltd. 

Mr. Prantik 
Hazarika 

Mr. K Anandh 

23 TA (AT) No.130/2021  

(CA (AT) No.100/2019) 

Mangala Investments 
Limited 
Vs 
Canara Land 

Investments Limited 

Mr. Satyan 
Shivakumar 
Israni 

A.K. Mylsamy &          
Associates 
Mr. Aravindh- R1 

24 Comp App (AT) (CH) (Ins) 

No. 237/2021 

For Stay 

IA No 499/2021 

To Adv. Hg. 

IA No. 970/2022 

Kenstream Ventures 

LLP 

Vs 

Kotak Mahindra 

Bank & 2 Ors 

WITH 

Mr. R Sathish 
Kumar 

M/s Ramalinga & 

Associates- R1 

Mr. NP Vijay 

Kumar-R3 

 

25 Comp. App (AT) (CH) 

(Ins) No. 241/2021 

For Stay 

IA No 509/2021  

To Adv. Hg. 

IA No. 972/2022 

Puravankara Ltd  

Vs 

Kotak Mahindra 

Bank Ltd & 2 Ors  

 

M/s K 
Anandarama 

M/s Ramalinga & 

Associates - R1  

Mr. NP Vijay 

Kumar-R3 



26 Comp App (AT) (CH) (Ins) 

No. 154/2021 

For Condone Delay 

IA No. 311/2021  

Dolfee Correya & Anr  

Vs  

Bijoy Prabakaran 

Pulipara (PVS 

Memorial Hospital P, 

RP Ltd) & Anr. 

 

Mr. Srikant 
Mohan 

Mr. Bijoy P. 

Pulipra-R1  

Mr. Pradeep Joy- 

R2 

 

27 Comp App (AT) (CH) (Ins) 

No. 85/2022 

For Exemption 

IA No. 176/2022 

For Stay  

IA No. 177/2022 

For Urgent Hearing 

IA No. 178/2022 

Senthil Kumar  

Vs 

State Bank of India 
& Anr 

K. Moorthy  Mr. K. 
Chandrasekaran 

 

Copy to: 

By the order of Hon’ble Member (J)  

                                                                                                                                         (Chennai Bench) 

1. Notice Board 

2. Website: www.nclat.nic.in 

        For Assistance, 

1. For VC Link- vcnclatchennai5@gmail.com 

                         Ph-044-28880500 

http://www.nclat.nic.in/

